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ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

CONNECTED MATTERS (ADMISSION) 

210 W.P.(C)-3252/2025 
CM APPL. 15292/2025 

MONIKA NARANG (PROPRIETOR, JAI STEEL FURNITURES)  
V/s UNION OF INDIA & ANR. 
  

NITIN GULATI  

 OTHER DETAILS OF ADVOCATES: 
NITIN GULATI(N.GULATI@YAHOO.COM)(9313133000)(PETITIONER) 
NITIN GULATI(N.GULATI@YAHOO.COM)(9313133000)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM, 
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT) 
SANTOSH KUMAR TRIPATHI, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM, 
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT) 

 

211 W.P.(C)-3254/2025 
CM APPL. 15296/2025 

SANJAY NARANG (PROPRIETOR, NARANG STEEL 
INDUSTRIES AND FURNISHERS)  
V/s UNION OF INDIA & ANR. 
  

NITIN GULATI  

 OTHER DETAILS OF ADVOCATES: 
NITIN GULATI(N.GULATI@YAHOO.COM)(9313133000)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM, 
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT) 

 

212 W.P.(C)-3265/2025 
CM APPL. 15336/2025 

SANJAY NARANG (PROPRIETOR, NARANG STEEL 
INDUSTRIES AND FURNISHERS)  
V/s UNION OF INDIA & ANR. 
  

NITIN GULATI  

 OTHER DETAILS OF ADVOCATES: 
NITIN GULATI(N.GULATI@YAHOO.COM)(9313133000)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM, 
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT) 

 

213 W.P.(C)-3275/2025 
CM APPL. 15502/2025 

MONIKA NARANG (PROPRIETOR, JAI STEEL FURNITURES)  
V/s UNION OF INDIA & ANR. 
  

NITIN GULATI  

 OTHER DETAILS OF ADVOCATES: 
NITIN GULATI(N.GULATI@YAHOO.COM)(9313133000)(PETITIONER) 
UNION OF INDIA, SANTOSH KUMAR TRIPATHI(UOIDHC@GRNAIL.COM, 
STANDINGCOUNSELGNCTD@GRNAIL.COM)(9868250806)(RESPONDENT) 
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